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List of Agenda Items/cases to be taken up in the 188th meeting of State Environment Impact 
Assessment Authority (SEIAA), Haryana Chairmanship of Shri Pranab Kishore Das, IAS (Retd.), 

Chairman, SEIAA.

Agenda ID EC/AGENDA/SEIAA/416753/11/2024

Agenda 
Creation 
Date

22/11/2024

Title of 
Meeting

List of Agenda Items/cases to be taken up in the 188th meeting of State Environment Impact 
Assessment Authority (SEIAA), Haryana Chairmanship of Shri Pranab Kishore Das, IAS 
(Retd.), Chairman, SEIAA.

Meeting 
Mode Physical

Meeting 
Venue

Conference Hall, 1st floor, Bay’s No. 55-58, Paryatan Bhawan, Sector-2, Panchkula, 
Haryana.

Meeting 
Date

Start Date : 22/11/2024
 
End Date : 22/11/2024

State HARYANA

 

Meeting Date Meeting Mode Start Time End Time

Day 1 22/11/2024 Physical 12:00 PM 05:00 PM

 

List of Proposals

Sr. 
No. Proposal Details Location Meeting 

Date Proponent

Government of India

Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment  
Authority (SEIAA), HARYANA)
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1

Proposal No :SIA/HR/INFRA2/473414/2024 
File No :SEAC/HR/2024/107 
Project Name :Group Housing Colony 
project by M/s Signatureglobal (India) Ltd. 
located at revenue estate of Village-Fazilpur 
Jharsa, Sector-71, Gurugram Manesar Urban 
Complex, Haryana  
Proposal For: Fresh EC 
Activity: 8(b) Townships/ Area Development 
Projects / Rehabilitation Centres 
Sector: INFRA2 

State: 
HARYANA 
District: 
GURUGRAM 

22/11/2024 SIGNATUREGLOBAL 
INDIA LIMITED

2

Proposal No :SIA/HR/INFRA2/482272/2024 
File No :SEAC/HR/2024/141 
Project Name :Expansion of Group Housing 
Colony Project at Village Dhanwapur & 
Gurgaon, Sector -104, Gurugram, Haryana 
Proposal For: Fresh EC 
Activity: 8(b) Townships/ Area Development 
Projects / Rehabilitation Centres 
Sector: INFRA2 

State: 
HARYANA 
District: 
GURUGRAM 

22/11/2024 Juventus Estate limited

3

Proposal No :SIA/HR/INFRA2/493543/2024 
File No :SEAC/HR/2024/184 
Project Name :Environment Clearance for 
Integrated Solid Waste Management Project 
at Bakarianwali village Sirsa Haryana 
Proposal For: Fresh EC 
Activity: 7(i) Common Municipal Solid Waste 
Management Facility (CMSWMF) 
Sector: INFRA2 

State: 
HARYANA 
District: 
SIRSA 

22/11/2024
POOJA WASTE 
MANAGEMENT 
PRIVATE LIMITED

4

Proposal No :SIA/HR/MIN/494152/2024 
File No :SEAC/HR/2024/183 
Project Name :“FATEHPUR NAGOLI 
BOULDER, GRAVEL & SAND (BGS) 
MINING PROJECT (MINOR MINERAL)” 
Proposal For: Fresh EC 
Activity: 1(a) Mining of minerals 
Sector: MIN 

State: 
HARYANA 
District: 
AMBALA 

22/11/2024 RELIABLE MINING 
CORPORATION

5

Proposal No :SIA/HR/INFRA2/491897/2024 
File No :SEAC/HR/2024/185 
Project Name :PROPOSED RESIDENTIAL 
GROUP HOUSING PROJECT 
Proposal For: Fresh EC 
Activity: 8(a) Building / Construction  
Sector: INFRA2 

State: 
HARYANA 
District: 
GURUGRAM 

22/11/2024 PRAVIN KUMAR

6

Proposal No :SIA/HR/INFRA2/493493/2024 
File No :SEAC/HR/2024/187 
Project Name :Environmental Clearance 
Report for Railway Project Consisting of 
(51% Residential and 49% Commercial 
Development) Building through M/s 
Shreemat Texworth Private Limited on area 
measuring 29,065 sqm of Railway land on 
Dabwali Road, near Sirsa Railway Station, 
District: Sirsa (Haryana) 
Proposal For: Fresh EC 
Activity: 8(a) Building / Construction  
Sector: INFRA2 

State: 
HARYANA 
District: 
SIRSA 

22/11/2024
SHREEMAT 
TEXWORTH PRIVATE 
LIMITED
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7

Proposal No :SIA/HR/INFRA2/493359/2024 
File No :SEAC/HR/2024/181 
Project Name :SMIPL Plant at Plot No. 
1383, IMT Kharkhoda, Sonipat, Haryana by 
M/s Suzuki Motorcycle India Pvt. Ltd. 
Proposal For: Fresh EC 
Activity: 8(a) Building / Construction  
Sector: INFRA2 

State: 
HARYANA 
District: 
SONIPAT 

22/11/2024 SUZUKI motorcycle 
india private limited

8

Proposal No :SIA/HR/INFRA2/495027/2024 
File No :SEAC/HR/2024/164 
Project Name :Proposed expansion of 
existing Industrial shed for automobile 
manufacturing unit at Plot No.01, Sector-3A, 
IMT, Manesar, Gurugram, Haryana by M/s 
Maruti Suzuki India Limited.  
Proposal For: Fresh EC 
Activity: 8(b) Townships/ Area Development 
Projects / Rehabilitation Centres 
Sector: INFRA2 

State: 
HARYANA 
District: 
GURUGRAM 

22/11/2024 MARUTI SUZUKI 
INDIA LIMITED

9

Proposal No :SIA/HR/INFRA2/495290/2024 
File No :SEAC/HR/2024/188 
Project Name :Amendment in Environment 
Clearance for Proposed Commercial 
Complex on an area measuring 3.16 Acres at 
Sushant Lok III, Sector-57, Gurugram, 
Haryana by M/s Paryapt 
Infrastructure Pvt. Ltd. 
Proposal For: Amendment in EC 
Activity: 8(a) Building / Construction  
Sector: INFRA2 

State: 
HARYANA 
District: 
GURUGRAM 

22/11/2024
M/S PARYAPT 
INFRASTRUCTURE 
PVT. LTD.

10

Proposal No :SIA/HR/INFRA2/495949/2024 
File No :SEAC/HR/2024/189 
Project Name :Affordable Group Housing 
Colony "Advitya Heights" 
Proposal For: Fresh EC 
Activity: 8(b) Townships/ Area Development 
Projects / Rehabilitation Centres 
Sector: INFRA2 

State: 
HARYANA 
District: 
FARIDABAD 

22/11/2024 M/S ADVITYA 
RESIDENCY LLP

11

Proposal No :SIA/HR/INFRA2/497415/2024 
File No :SEAC/HR/2024/209 
Project Name :Environmental Clearance for 
setting up of Industrial unit located in the 
revenue estate of Village: Mundlana, Tehsil: 
Khanpur Kalan and District: Sonipat 
(Haryana) by M/s Adani Wilmar Limited 
Proposal For: Fresh EC 
Activity: 8(a) Building / Construction  
Sector: INFRA2 

State: 
HARYANA 
District: 
SONIPAT 

22/11/2024 ADANI WILMAR 
LIMITED

 

Any Other Item(s)

 

Sr. No. Proposal Name. Proposal Details Location

 

Page 3 of 813

13 286



SEIAA Members Details

Sr. No. Name Designation Email ID

1 Sh. Pranab Kishore Das, IAS(Retd.) Chairman Cha***********@hry.gov.in

2 Dr. R Baskar, FGS(Ind) Member rba****@ignou.ac.in

3 Dr. Virender Kumar Dahiya, IAS Member Secretary vir**************@gmail.com

 
 
 

Remarks

List of Agenda Items/ cases to be taken up in the 188th meeting of State 
Environment Impact Assessment Authority (SEIAA), Haryana 
Chairmanship of  Shri  Pranab Kishore Das, IAS (Retd.), Chairman, 
SEIAA schedule to be held on 22.11.2024 at12.00 Noon under the at 
Conference Hall, 1st floor, Bay’s No. 55-58, Paryatan Bhawan, Sector-2, 
Panchkula, Haryana.
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1  

 
List of Agenda Item/ cases to be taken up in the 188th meeting of State Environment Impact Assessment Authority (SEIAA), Haryana 
Chairmanship of  Shri  Pranab Kishore Das, IAS (Retd.), Chairman, SEIAA schedule to be held on 22.11.2024 at 12.00 Noon under the at 
Conference Hall, 1st floor, Bay’s No. 55-58, Paryatan Bhawan, Sector-2, Panchkula, Haryana. 

Sr. 
No. 

Name and Address of the project with proposal 
no. 
 

Location of the project 
 

Status of the project/Cases 

 Defer cases 

1.  M/s Signature Global India Limited, 
Address: 13th Floor, Dr. Global Das Bhawan, 28 
Barakhamba Road, Connaught Place, New Delhi – 
110001 
Email Id:vineet.signatureglobal@gmail.com 
Tel: 9810116981 
SIA/HR/INFRA2/473414/2024 

  EC for Group Housing Colony project by M/s       
Signature global (India) Ltd. Located at 
revenue   estate of Village-Fazilpur Jharsa, 
Sector-71, Gurugram Manesar Urban Complex, 
Haryana. 

 

For consideration 
 

2.  M/s Juventus Estate limited,  
Plot No. 108, 5th Floor, Udyog Vihar, Phase-1, 
Gurgaon, Haryana 
Email id: eiajuventus2024@gmail.com 
SIA/HR/INFRA2/482272/2024 

Expansion of EC for Group Housing Colony 
Project at Village Dhanwapur & Gurgaon, 
Sector -104, Gurugram, Haryana 

For consideration 
 

Fresh Cases 

3.  M/s Reliable Mining Corporation,  
SR-68, Phase 3, DLF City Phase 3, Gurugram, 
Gurugram, Haryana, 122010. 
Email id : miningreliable@gmail.com 
SIA/HR/MIN/494152/2024 
 

EC for Proposed Boulder, Gravel and Sand 
minor mineral of “Fatehpur Nagoli (BGS)” 
having total area of 105.51 Acre i.e 42.70 ha. 
in Village- Fatehpur, Laha, Batoura, Nagoli, 
Banaudi, Bari Bassi District- Ambala, State 
Haryana 

For consideration 
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2  

4.  M/s Pooja Waste 
 Management Private Limited, Integrated Solid Waste 
Management Project at Village Bakarianwali, Sirsa, 
Haryana. 
Email id : municipalsirsa9@gmail.com 
SIA/HR/INFRA2/493543/2024 
 

EC for Integrated Solid Waste Management 
Project at Bakarianwali village Sirsa Haryana 

For consideration 
 

5.  M/s Suzuki Motorcycle India Private Limited,  
Village Kherki Dhaula, Badshahapur, N.H. 8, link Road, 
Gurugram, Haryana. 
Email id : singh.sanjay@suzukimotorcycle.in 
SIA/HR/INFRA2/493359/2024 
 

EC for proposed project “SMIPL Plant” is an 
Industrial Shed (Motorcycle Assembling 
Plant) located at Plot No. 1383, IMT 
Kharkhoda, Sonipat (Haryana)  

For consideration 
 

6.  Pravin Kumar S/o Manendra Kumar Roy,  
B-601, Antriksh Forest, Sector-77, Noida, Gautam 
Buddha Nagar, Uttar Pradesh-201301. (M/s Assotech 
Moon Shine Urban Developers Pvt. Ltd.) 
Email id : pravinassotech@gmail.com 
SIA/HR/INFRA2/491897/2024 
 

EC (Under Violation) for Construction of 
Proposed Residential Group Housing Project 
At Sector 99, Village Dhankot, District-
Gurgaon, Haryana  

For consideration 
 

7.  M/s Shreemat Texworth Private Limited,  
1st Floor, Sukhbir Singh Jain and Associates, Old Tehsil 
Street, Sirsa. 
Email id : guptashu@hotmail.com 
SIA/HR/INFRA2/493493/2024 

EC Report for Railway Proj   ect Consisting of 
(51% Residential and 49% Commercial 
Development) Building through M/s Shreemat 
Texworth Private Limited on area measuring 
29,065 sqm of Railway land on Dabwali 
Road, near Sirsa Railway Station, District: 
Sirsa (Haryana) 

For consideration 
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3  

8.  M/s Maruti Suzuki India Limited,  
Maruti Suzuki India Limited, Plot no.1, Sector-3A, IMT 
Manesar, Gurugram, Haryana, India, Pincode-122051. 
Email id : madan.bansode@maruti.co.in 
SIA/HR/INFRA2/495027/2024 
 

EC for Proposed expansion of existing 
Industrial shed for automobile manufacturing 
unit at Plot No. 01, Sector-3A, IMT, Manesar, 
Gurugram, Haryana 

For consideration 
 

9.  M/s Paryapt Infrastructure Pvt. Ltd.,  
 
Unit No. SB/C/2L/Office/017A, M3M Urbana, Sector 
67, Gurugram. 
Email id : eiaparyapt@gmail.com 
SIA/HR/INFRA2/495290/2024 
 

EC for Amendment in Environment Clearance 
for Proposed Commercial Complex on an area 
measuring 3.16 Acres at Sushant Lok III, 
Sector-57, Gurugram, Haryana 

For consideration 
 

10.  M/s Advitya Residency LLP,  
 
202, 2nd Floor, Vikramaditya Tower, Kalka Ji, Delhi 
Email id : advityaresidency@aol.com 
SIA/HR/INFRA2/495949/2024 
 

EC for Affordable Group Housing Colony 
“Advitya Heights” located at Revenue Estate 
of Village Sikri, Sector 143, Faridabad, 
Haryana 

For consideration 
 

11.  M/s Adani Wilmar Limited,  
NH 709, Rohtak - Panipat Highway, Village Mundlana 
Tehsil Gohana, Sonipat, Haryana. 
Emailid:  prem.prakash@adaniwilmar.in 

SIA/HR/INFRA2/497415/2024  
 

Environmental Clearance for setting up of 
Industrial unit located in the revenue estate of 
Village: Mundlana, Tehsil: Khanpur Kalan 
and District: Sonipat (Haryana) 

For consideration 
 

 
All the Project Proponent are hereby directed to submit scrutiny fee as applicable in accordance to the project cost in compliance of Haryana 
Government, Environment & Climate Change Department Notification No. DE&CCH/3060 dated 14.10.2021 in the shape of Demand Draft in the 
name of Member Secretary, SEIAA payable at Panchkula. 
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Note: - 
 
1.  Names and addresses of the Chairman, Member and Member Secretary are given below. Please avoid delivery of documents by hand and 
 separate meeting with Chairman/Members, in this regard: 
 

Sr. No Name and Address Designation 

1. Shri  Pranab Kishore Das, IAS (Retd,) 
Bay's No. 55-58, Ist Floor, Prayatan Bhawan, Sector-2, Panchkula, Haryana 
Email Id: chairman-seiaa@hry.gov.in 

 

Chairman 

2. Dr. R. Baskar, FGS (Ind), 
FGGS School of Sciences, 
Indira Gandhi National Open University (IGNOU) 
MaidanGarhi, New Delhi-110068 
Email: rbaskar@ignou.ac.in 

Member  

3. Dr. Virender Kumar Dahiya IAS 
Bays No. 55-58, Ist Floor, Prayatan Bhawan, Sector-2, Panchkula, Haryana 
Email: virenderdahiya615@gmail.com 
 

Member Secretary 

 
2.    Project Proponents are requested to provide soft copies of the documents at E-mail Id i.e. immediately 
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DELIVERY CHALLAN 

 

Delivery Challan No: ST/DC/SIRSA/28 Date:-09/12/2024 

PO:- 2801009970 

Consigner Name Consignee Name 

STURITI ENTERPRISES PVT. LTD. 

Add:- R-184, Ground Floor, Swatantrata Nagar, 

Narela, Delhi-110040. 

 

GST NO:- 07ABLCS7020H1Z9 

AMBUJA CEMENTS LIMITED. 

Add:- PO & Tehsil Marwar Mundwa 
District Nagaur , Marwar mundwa , PIN :341026 

 

GST NO:- 08AAACG0569P1Z7 

 

From:- Landfill site bakriyawali, sirsa, Haryana-125055 on behalf of POOJA CONSULATION CO. 

GSTIN:- 06ATTPR9745D2ZZ 
Add:- H.NO. -198, opposite civil hospital, sector-13, Sonipat. 

Vehicles No:- Gross Weight (kg) Tare Weight (kg) Remarks 

RJ07GF-

5729 

 

56,655 
 

15,500 

 

Driver Name:-  

S.No:- Description of Material Net Weight (kg) 

1  

Refuse Derived Fuel (RDF) 

 
41,155 

 

 

Certified that the particulars given above are true and correct 
For STURITI ENTERPRISES PVT.LTD. 

 
 

Authorized Signatory 

Annexure R6/13
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DELIVERY CHALLAN 

 

Delivery Challan No: ST/DC/SIRSA/29 Date:-09/12/2024 

PO:- 2801009970 

Consigner Name Consignee Name 

STURITI ENTERPRISES PVT. LTD. 

Add:- R-184, Ground Floor, Swatantrata Nagar, 

Narela, Delhi-110040. 

 

GST NO:- 07ABLCS7020H1Z9 

AMBUJA CEMENTS LIMITED. 

Add:- PO & Tehsil Marwar Mundwa 
District Nagaur , Marwar mundwa , PIN :341026 

 

GST NO:- 08AAACG0569P1Z7 

 

From:- Landfill site bakriyawali, sirsa, Haryana-125055 on behalf of POOJA CONSULATION CO. 

GSTIN:- 06ATTPR9745D2ZZ 
Add:- H.NO. -198, opposite civil hospital, sector-13, Sonipat. 

Vehicles No:- Gross Weight (kg) Tare Weight (kg) Remarks 

RJ14GE-

5354 

 

50,610 
 

12,400 

 

Driver Name:-  

S.No:- Description of Material Net Weight (kg) 

1  

Refuse Derived Fuel (RDF) 

 
38,210 

 

 

Certified that the particulars given above are true and correct 
For STURITI ENTERPRISES PVT.LTD. 

 
 

Authorized Signatory 
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DELIVERY CHALLAN 

 

Delivery Challan No: ST/DC/SIRSA/30 Date:-09/12/2024 

PO:- 2801009970 

Consigner Name Consignee Name 

STURITI ENTERPRISES PVT. LTD. 

Add:- R-184, Ground Floor, Swatantrata Nagar, 

Narela, Delhi-110040. 

 

GST NO:- 07ABLCS7020H1Z9 

AMBUJA CEMENTS LIMITED. 

Add:- PO & Tehsil Marwar Mundwa 
District Nagaur , Marwar mundwa , PIN :341026 

 

GST NO:- 08AAACG0569P1Z7 

 

From:- Landfill site bakriyawali, sirsa, Haryana-125055 on behalf of POOJA CONSULATION CO. 

GSTIN:- 06ATTPR9745D2ZZ 
Add:- H.NO. -198, opposite civil hospital, sector-13, Sonipat. 

Vehicles No:- Gross Weight (kg) Tare Weight (kg) Remarks 

RJ22GA-

8915 

 

52,755 
 

15,200 

 

Driver Name:-  

S.No:- Description of Material Net Weight (kg) 

1  

Refuse Derived Fuel (RDF) 

 
37,555 

 

 

Certified that the particulars given above are true and correct 
For STURITI ENTERPRISES PVT.LTD. 

 
 

Authorized Signatory 
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DELIVERY CHALLAN 

 

Delivery Challan No: ST/DC/SIRSA/31 Date:-10/12/2024 

PO:- 2801009970 

Consigner Name Consignee Name 

STURITI ENTERPRISES PVT. LTD. 

Add:- R-184, Ground Floor, Swatantrata Nagar, 

Narela, Delhi-110040. 

 

GST NO:- 07ABLCS7020H1Z9 

AMBUJA CEMENTS LIMITED. 

Add:- PO & Tehsil Marwar Mundwa 
District Nagaur , Marwar mundwa , PIN :341026 

 

GST NO:- 08AAACG0569P1Z7 

 

From:- Landfill site bakriyawali, sirsa, Haryana-125055 on behalf of POOJA CONSULATION CO. 

GSTIN:- 06ATTPR9745D2ZZ 
Add:- H.NO. -198, opposite civil hospital, sector-13, Sonipat. 

Vehicles No:- Gross Weight (kg) Tare Weight (kg) Remarks 

RJ21GE-

7529 

 

56,480 
 

15,400 

 

Driver Name:-  

S.No:- Description of Material Net Weight (kg) 

1  

Refuse Derived Fuel (RDF) 

 
41,080 

 

 

Certified that the particulars given above are true and correct 
For STURITI ENTERPRISES PVT.LTD. 

 
 

Authorized Signatory 
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